NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 10.11.2020 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Ms. Shreesha Merla,

Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. I.LA. No. 2625 & | Techno Electric & Engineering Co. Ltd. | Arushi Arora Shabya Shachi Patra
2626 in Comp. Vs. Udit Gupta

App. (AT) (Ins)
No. 367 of 2020

McLeod Russel India Ltd.

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh,

After the above

Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders

2. Comp. App (AT)
No. 271 of 2017

Pankaj Khandelia & Anr.

Vs.

Khandelia Oil and General Mills Ltd. &
Ors.

Manisha Chaudhary

Rohit Sharma

Khandelia Oil and General Mills Ltd. &
Ors.

With
3. Comp. App (AT) | Pankaj Khandelia & Anr. Manisha Chaudhary | Rohit Sharma
No. 385 of 2017 | Vs.

For Admission (Fresh Cases)

4, Comp. App. (AT)
(Ins) No. 964 of
2020

The Dy. Commissioner of Customs
DEEC (Monitoring Cell)

Vs.

Vandana Garg

Nitya Sharma

5. Comp. App. (AT)
(Ins) No. 965 of
2020

Intec Capital Ltd.
Vs.
Manish Kumar Bhagat

Vinod KR. Chaurasia

6. Comp. App. (AT)
(Ins) No. 966 of
2020

Mohammad Javed Sultan

Vs.

Emerald Minerals Exim Pvt. Ltd. and
Ors.

Kumud Shekhar




7. Comp. App. (AT) | Stressed Assets Stabilization Fund Sumant Batra
(Ins) No. 967 of Vs.
2020 Sethi Engineers and Foundry Ltd.
8. Comp. App. (AT) | Agarwal Veneers Ashish Choudhury
(Ins) No. 968 of Vs.
2020 Fundtonic Service Pvt. Ltd.
For Admission (After Notice)
9. Comp. App. (AT) | Leesa Lifesciences (P) Ltd. Aaditya Vijay Kumar | Mithun Shashank-
(Ins) No. 717 of V/s. R1
2020 Dr. S.K. Srihari Raju & Anr. Pankaj Bhagat-R2
Subramanyam
BKV-IRP
10. | Comp. App. (AT) | Gammon Infrastructure Projects Ltd. Nikhil Jain Sanjana saddy
(Ins) No. 825 of Vs.
2020 AF Consult India Pvt. Ltd. & Anr.
11. | Comp. App. (AT) | Mohan Gems & Jewels Pvt. Ltd. Niharika sharma
(Ins) No. 849 of Through its Liquidator,
2020 Debashish Nanda
Vs.
Vijay Verma & Anr.
For Hearing
12. | Comp. App. (AT) | Anirudh Kumar Himanshu Harbola Ashmi Mohan-R1
(Ins) No. 434 of Vs. Purti Marwaha
2020 IBM India Pvt. Ltd. & Anr. Gupta-R2
Yogender Pal
Singhal-IRP
13. | Comp. App. (AT) | Babumanoharan Aniruddha Deshmukh | Jayesh V. Dolia-R1
(Ins) No. 503 of | V5. Ramaswamy
2020 Indian Bank & Ors. Meyyappan-R2
Umesh Garg-R3
14. | Comp. App. (AT) | Ramjee Power Construction Ltd. Pandey Sangeet Rai | Akash Sharma
(Ins) No. 596 of Vs. Saurabh Jain
2020 Jharkhand Urja Sancharan Nigam Ltd.
02:00 PM
For Hearing
15. | Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
With
16. | Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1

2019

GTL Infrastructure Ltd.

With




17. | Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar lyer
With
18. | Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
With
19. | Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar lyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
And Dishnet Wireless Ltd. & Anr.
With
20. | Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. lyer
With
21. | Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of Vs. Dhruv Dhawan-R2
2020 Vijay Kumar lyer & Anr.
With
22. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of Vs. R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
R2
With
23. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar lyer & Anr. & R2
With
24. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1
(Ins) No. 822 of Vs. Dhruv Dewan-R2
2020 Dishnet Wireless Ltd & Anr.
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
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